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MINISTRY OF DEFENCE

New Delhi, the 4th May 1968
No. 965, dated 11th April 1968.—The President is pleased

to appoint Shri Jawahir Singh, I.R.S., on transfer from the
Central Board of Direct Taxes, as Under Secretary. Min. of
Def. w.e.f. the 8th Apr. 1968.

No. 966, dated J9//i Apr. 1968.—The services of Shrimati
Girija Eswaran, IA&AS., Dy. Secretary, Min, of Def. ere
placed at the disposal of the Comptroller & Auditor General
of India w.e.f. the 17th Apr. 1968 (A.N.).

G. C. AGARWAL, Under Secy.

RESEARCH AND DEVELOPMENT ORGANISATION

No, 967, dated 15th Apr. 1968.—The President is pleased
to irmke the following appointments :—

Shri F. 'T. Braganza, permt. officer Supervisor to be offfi.
CSO Grade II from 8th Jan., 1968 to 24th Feb. 1968 vice
Shri S. Sreekantan appointed offg. Dy. Director.

Shri Tara Chand Malhan, permt. Supdt. to be offg. Officer
Supervisor from 8th Jan., 1968 to 24th Feb., 1968 vice Shri
F. T. Rrnpanza appointed offg. CSO Grade II.

V. FERRAO, Asstt. C.A.O.

INDIAN ORDNANCE FACTORIES SERVICE

No. 968, dated 19th Apr. 1968.—On the expiry of his leave
pending retirement, Shri J. R. Sista, offg. Asst. Manager
(Permt. Foreman) retired from service w.e.f. 15th January
1968 (F.N.).

H, R. KHATTAR, Under Secy.

(ARMY BRANCH)

No. 969, dated 19th Apr, 1968.—The President is pleased
lo make the following appointments :—

COMDS & STAFF

To be Brig. E.M.E., H.Q., Western Command

Brig. T. B. Poduval (IC 1006) E.M.E., 21st Mar. 1968.

To be Co/ndr., a Comn, Zone Sub Area

Brig. B. C. Chatman (IC 660), P.V.S.M., 22nd Mar. 1968.

To be Comdr., a Mtn. Bde.

Lt. Col. (A/Brig.) R. P. Snigai (IC 1131) 5 G.R., 23rd
Feb. 1968.

I.t. Col. (A/Brfg.) Ran Singh (IC 3749) Sikh, 23rd Feb.
1968.

To be Comdr., an Inf. Bde.

Lt. Col. (A/Brig.) D. S. Brnr (TC 2140) 8 G.R., 13th
Mar. 1968.

No. 970, dated Xdtk Apr. 1968.—The President is pleased
lo make the following appointments :•—

ARMV HEADQUARTERS

To be Dir., T.A.

Brig. P. K. Kuriyan (IC 450), Vr. C, 25th Mar. 1968.

To be D.D.S.D.

Lt.-Col. (A/Brig.) S. Koiandnvelu (TO 3496), Arrillerv
16th Mtir. J968, '
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No. 971, dated Wh Apr. 1968.—-The President Is pleased
to appoint the undermentioned as Colonel of 70 Armoured
Regiment with effect from 6th April 1968 :—

Brig. A, N. JATAR (IC 1523) M.V.C.
K. C. BOSH. Dy. Secy.

- No. 972, tUucd 20/// Apr. 196H.—The President is pleased
to make the following appointments :—

ARMY HEADQUARTERS

E-in-C's Branch

Shri K, C. Joti, pcrml. O.S., to be CSO Grade II in an
oftg. capacity from 12th Jan. 1968 to 27th Feb. 1968 vice
Major M. L. Anand, SO 2, transferred.

Shri R. C. Sud, nermt. Supdt., to be Officer Supervisor in
an offg, capacity from 12th Jan. 1968 to 27th Feb. 1968
rice Shri K. C. Joti, OS, promoted.

S. S. TANEJA, Asslt. C.A.O.

No. 973; dated 6th Apr. 1968.—The President is pleased
to permit the undermentioned officer to relinquish his Emer-
gency Commission in the Army Medical Corps w.e.f. 21st
Apr.. 1966 and to grant him Permt. Commission irt the Army
Medical Corps w.e.f. the same date under A.I. 191/62 as
modified by Min. of Def. letter No. 17100/DGAFMS/DG-l
(X)/6910/fV/D(Med.), dated 31st Dec. 1965,

REGULAR AJJMV

Permanent Commission
To be Capt.

Jitendra Nalh PHUKAN, M.B..B.S. (M-30355 now MR-
1942) A.M.C., with seniority for pay and promotion from

, Z7th Nov. 1962 (includes six months antedate for hospital
appointment which will not count for gratuity).

No. 974, dated 16/A Apr. 1968.—The President is pleased
to permit the undermentioned officers to relinquish their
Emergency Commission in the Army Medical Corps w.e.f.
30th June 1966 and to grant them Permt. Commission in
the Army Medical Corps w.e.f. the same date under A.I 191/
62 us modified by Min. of Dtf. letter No. 17100/DGAFMS/
DG-l(X)/6910/lV/D(Med.)., dated 31st Dec. I9f&

REGULAR ARMY

Permanent Commission
To be Capt.

Chandra Bhushan SINGH, M.B, B.S., (M-30290 now MR-
\ I A ' C A £ &

 WJ!h ,senio™y f o r Pav and promotion from
23rd, Oct. 1962; (Includes 6 months antedate for hospital
appointment which will not count for gratuity).

i o I f ) ! a n A ( ; ^ d r a
r
 S A I K T A " M B > B S - . (M-30426 now MR-

1961), A.M.C., 5th Feb. 1963 (includes 6 months antedate
lor hospital appointment which will not count for gratuity).

Bulbir SINGH, M.B., B.S., (M-30437 now MR-1962)
I Q 2 A ; • • w i ! t l ] s e n i o r l t v f ° r P a y a n d p r o m o t i o n f r o m 5 l h F e b .

1962 (includes 6 months antedate for hospital appointment
which will not count J"or gratuity),

l 9^»no i < ? h a 4 1 iS fV S A P ? f > M . B : B S < (M-30542 now MR-
from 2 W ? l L J963."' W S e n l ° r " y "** *°* prOmoiion

Har Charan SINGH. MB., B.S., (M-30544 now MR-1987)
1963 " W s e m o r l l y f o r P°y a n d Promotion from 29th Dec.

i g ^ ^ A iJ"Ji PA.RMAR. M.B..B.S., (M-30558 now MR-
5th Mar 1964" sel1IOntV f°r P«V and promotion from

No, 975, dated I6//1 Apr 1968.—The President is pleased
to permit the undermentioned officer to relinquish his Emer-
iKn c y ,£?-{n n l l s s 1 0 n i n t h e Army Medical Corps we,f I4th
Mur. 1967 and lo grant him Perml, Commission in the Army

Medical Corps w.e.f. the same date under A.t. 191/62 «î
modified by Min of Def. letter No. 17100/DGAFMS'DG-l
(X.)/6910/IV/D(M«l.). dated 31st Dec. 1965.

REGULAR ARMY

Permanent Commission
To be Capt. (OH probn,)

Oe-v Miira GUPT, M.B., B.S., (M-31000 now MR-2099),
A.M.C., with seniority for pay and promotion from 25th
Apr. 1966,

No. 976. dated \6th Apr. 1968.—The President is pleased
to permit the undermentioned officer to relinquish hia Short
Service Commission in the Army Medical Corps w.e.f, 21st
April 1966 and 10 grant him Permt. Commission in the Army
Medical Corps w.e.f. the same date under AX 191/62 as
modified by Min. of Def., letter No. 17100/DGAFMS/DG-l
(X)/6910/IV/D(Med.), dated 31st Dec. 1965,

REGULAR ARMY

Permanent Commission

To be Capt.

Bhageshwar Prasad SINGH, M.B., B.S., (MS-7008 now
MR-1932) (7767) A.M.C., with seniority for pay and pro-
motion from 8th Sept. 1963.

No. 977, dated 16th Apr. 1968.—The President is pleased
10 permit the undermentioned officer to relinquish his Short
Service Commission in the Army Medical Corps w.e.f. 30th
June 1966 and to grant him Permt. Commission in the Army
Medical Corps w.e.f, the same date under A.I. 191/62 M
modified by Min. of Def, letter No. 17100/DGAFMS/DG-l
(X),'6910/TV/D(Med.); dated 3lst Dec. 1965.

REGULAR ARMY

Permanent Commission

To be Capt.

Deva Priya BANERJEE, M.B., B.S., D.P.H. (Cal.), (MS-
6951 now MR-1954), A.M.C., with seniority for pay and
promotion from 1st July 1962, [includes 6 months antedate
for hospital appointment and 6 months antedate for PG quali-
fication (DPH) which will not count for gratuity!.

No. 978, dated I6//1 Apr. 1968.—The President is pleased
to permit the undermentioned officers to relinquish their Short
Service Commission in the Army Medical Corps w.e.f. 14th
Mar. 1967 and to grant them Permt. Commission in the
Army Medical Corps w.e.f. the same date under A.T, 191/62
(X)/6910/IV/D(Med.), dated 3lst Dec. 1965.

REGULAR ARMY

Permanent Commission
To be Capt.

Sudhansu Kumar CHATTOPADHYAY, M.B., B.S., (MS-
7696 now MR-2077) A.M.C.. with seniority for pay and
promotion from 24th Apr. 1957 (includes 6 months antedate
for hospital appointment, which will not count for gratuity).

Ramesh Chander JCOCHHAR. M.B., B,S., (MS-6670 now
MR-2079), A.M.C, with seniority for pay and promotion
from 12th June 1961 (includes 6 months antedate for Hospi-
tal appointment which will not count for gratuity).

To be Capt. (on probn.)

Vinod Kumar VARMA, M.B., B.S., (MS-7481 now MR-
2098), A.M.C, with seniority for pay and promotion from
27lh Dec. 1965.

To be Lt. (on probn.)

Jagjit Singh SAINT, M.B., B.S., (MS-7399 now MR-2097),
A.M.C, with seniority for pay and promotion from 9th
August 1965.

No. 979, dated I6//1 Apr. 1968.—The President is plowed
to permit the undermentioned officer to relinquish his Reserve
Commission in the Army Medical Corps w.e.f. 30th June
1966 and to grant him Permt. Commission in the Army Medi-
cal Corps w.e.f. the same dale under A.I. 191/62 as modified
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by Min of Dff. letter No. .17100/DGAFMS/DG-KX)/
6<3I0IV'D(Mcd.), cliid'i! Usi Dei. 11*05.

REGULAR ARMY

Permanent Commission

To be Capt.

Bipul Kumar MUKHARJEE, M.B., B.S., D.M.R.E. (Luck-
now), [R0(M) 20197 now MR-1952], A.M.C., with seniority
for pay and promotion from 30th Nov. 1959 (includes six
months antedate for I'G qualification which will not coum
far gratuity).

No. 980, dated 16th Apr. 1968.—The President is pleased
to make the following appointments under A.I. 15/S/62 as
modified by Min. of Def. letter No. 17100/DGAFMS/DG-l
(X)/6910/VI/D(Med.). dated 31st Dec. 1965 :—

Rruu \R ARMY

(Lmergency Commission)

To he Capt. {on probn.)

Raman KARTHIKEYAN. M.B., H.S,, M.S. (Kerala) (M-
30963) A.M.C., 21st Mar. 1966 with seniority for pay und
promotion from 30ih May 1961 (includes 4 years 6 months
and 114 days antedate whtch will not count for gratuity).

(M. of D. Notn. No. 3244, dated 8th Dec. 1966 published
in the Gazette of India, dated 24th Dec. 1966 in so far as
it relates to the above named officer is hereby cancelled),

Krishna Kumar UPADHYAY, M.B., B.S., (M-31060),
A.M.C., 22nd Jan. 1967 with seniority for pay and promotion
from 12lh Oct. 1962 (includes 4 yoars and 102 days ante-
date which will not count lor gratuity).

(M. of O, Notn. No. 1555, dated 17th May 1967 published
in the. Gazette of India, dated 3rd June 1967 in so fav as it
relates to the above named officer is hereby cancelled).

Thambu Ebenc/er MANLEY, M.B., B.S., M.S. (Delhi)
(M-30971) A.M.C., 21st Mar. 1966 with seniority for pay
and promotion from 31st Jan. 1964 (includes 2 years and
50 days antedate which will not count for gratuity).

No. 981, dated 16//i Apr. 1968.—The President is pleased
to make the following appointment under A,I. 15/S/62 :—

REGULAR ARMY

(Emergency Commission)
To he Lt. (on probn.)

Doraiswami GNANAPRAKASAM, M.B., B.S., (M-30800),
A.M.C., 22nd Nov. 1965 with seniority for pay and promo-
tion from 19th Sept. 1963 (includes 2 years and 64 days
antedate which will not count for gratuity).

(M. of D, Notn. No. II2S, dated 18th Apr. 1966 published
in the Gazelle of India, timed 30th Apr, 1966 in so far «•>
it relates to the above named officer ia hereby cancelled).

No. 982. dated I6//1 Apr. 1968,—The President is pleased
to make the following appointment for a period of 3 years
under AT 208/59 as modified by Min. of Def. letter No.
17JO0/DGAFMS/DG-l(X)/691O/V/D(Mcd.), dated 3W
Dec. 1965; —

REGULAR ARMY

Short Service Commission

To be Capt. (on probn,)

Pradip Kumar GUHA, M.B., B.S., (MS-7874) (11270),
A.M.C., 22nd Oct. 1967 with seniority for pay and promo-
tion from 22nd Apr. 1967 (includes 6 months antedate for
Hospital Appointment which will not count for gratuity).

(M.. of D. Notn. No. 300. dated 2nd Feb. 1968 published
in the Gazette of India, dated 17th Feb. .1968 in so far as
it relates to the above named officer is hereby cancelled).

No, 983, dated I6//1 Apt. 1968.—The President is pleased
lo make the following appointment under At 3/58 :—

REGULAR ARMY

Military Nursing Service (l.ocai)

To be Lt.

Mrs. Mary, VERGHESIi (L-13452), 23rd Aug. 1963.

No. 984, dated 6lh Apr, 1968.—The President is pleased
to make the following appointments under the provisions
of AI 14/S/62 read with the Min. of Def. letter Mo. 12238/
DGAFMS/MNS/460/S/D(Med.), dated 16th Apr. 1963 :—

REGULAR ARMY

Military Nursing Service (Tempy.)

To be Lieut.

Miss Santhamma, PAN1CK.ER (NS-13957), 4th Jan. 1966.
Miss Rosamma, YOHANNAN (NS-14085), 5th May 1966.
Miss Kochuparayil Thomas, SOSAMMA (NS-14086), 5th

May 1966.
Miss Sukarmii, MEHTA (NS-14155), 16th Aug. 1966.

Miss Geevarughose, ROSAMMA (NS-I4246), 18th Aug.
1967.

No. 985. dated 16th Apr. 1968.—The President is pleased
to make the following appointment under the provisions of
Al 222/57 read with Min. of Def., letter No. 13501/DGAFMS/
MNS/3970/S/D(Med.). dated 16th Aug. 1963 : —

REGULAR ARMY

Military Nursing Service (Tempy.)

To be Lieut, (on probn,)

Miss Susheila Kumari, RAM (NS-14156), 31st Aug. 1966.

No. 986, dated 6th Apr. 1968.—The President is pleased
to make the following appointment with an antedate for senio-
rity for pay and promotion from the date shown against
her name under the provisions of Al 14/S/62 read with Min.
of Dof. letters No. 12238/DGAFMS/MNS/460/S/D(Mcd.),
dated 16th Apr, 1968 and No. 12238/DGAFMS/MNS/1303/
S/D(Med.), dated 25th Oct. 1966 :—

REGULAR ARMV

Military Nursing Service (Tempy.)
To be Lieut.

Miss Sharda Shankar, BHOSI.E (NS-14083), 27th Apr,
1966 with seniority from 27th Apr. 1965. W.e.f. 25th Oct.
1966, her seniority will reckon from 27th Apr, 1964.

No. 987, dated 16th Apr. 1968.—The President is pleased
to make the following appointment with an antedate for
seniority for pay and promotion from the date shown against
her name under the provisions of AI 14/S/62 read with Min.
of Del, letters No 12238/DGAFMS/MNS/460/S/D(Med.),
dated 16th Apr, 1963 and No. 15158/DGAFMS/MNS/1638/
S/D(Med.), dated 31st Dec. ]%6 :—

REGULAR ARMY

Military Nursing Service (Tempy.)
To he Lieut.

Miss Eleazcr Lily, ROSE (NS-14180), 31st Dec. 1966 with
seniority from 31st Dec, 1964,

No. 988, dated I6//1 Apr. 1968.—The President is pleased
to make ihe following appointment with an antedate for senio-
rity for pay and promotion from the date shown against her
name under the provisions of AI 14/S/62 read with Min of
Def. letter No. l5158/DGAFMS/MNS/1638/S/D(Mc'd.),
dated 31st Dec. 1966 : —

RF.GULAR ARMY

Military Nursing Service (Tempy.)

To bc Lieut.

Miss Nandyala Lucy, KAMALA (NS-14196), 1st Apr, 1967
with seniority from 1st Apr. 1965.

G. SEN, Under Secy.
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No. 989, dated 19//i Apr. 1968.—The President is pleased
to make the following appointments :—

REGULAR ARMY

(A.O.C.)

The undermentioned permt. OOs Civ. (Stores) to be tempy.
Civ. Staff Offr. (Old.) on two years probn. w.e.f, the dates
shown against their names :—

Shri S. B. VAIDYA—27th Mar, 1968 (F.N.).

Shri HAZART LAL—22nd Mar. 1968 (F.N.).

No. 990, dated \5th Apr. 1968.—The President is pleased
to make the following appointment ;—

College of Military Engineering

Shri Surinder I.al BIIATIA, tempy. Mechanical Draftsman
Grade I to be tempy. Mechanical Draftsman Instructor on
ad hoc basis from 7th May 1961 F.N. to 30th Juno 1968
AN. or till the post is filled on a regular basis, whichever
is earlier.

This cancels Min. of Def. Gazette Notification No. 2543,
dated 26th Oct. 1962 published in Gazette of India, dated
10th Nov, 1962.

No. 991 dated 5th Apr. 1968.—Reference Min. of Def.
Notn. No. 252, dated the 29th Jan. 1968 published in the
Gazette of India on 10th Feb. 1968 :—

The President is pleased to extend the ad hoc appointment
of .Shri Gian Singh Assistant Security Officer for a further
period of six months w.e.f. 1st Mar. 1968.

N. V. SWAMINATHAN, Under Secy.

No. 992, dated 16th Apr. 1968.-—The President is pleased
to confirm the undermentioned officers consequent on the
completion of the probationary period : —

REGULAR ARMY

Permanent Commission

Capt. A. K. Chatlerjec (MR-1465), A.M.C., 6th Nov. 1961.

Capl. G. Bandyopadhyaya (MR-1825), A.M.C., 31st Feb.
1965.

No. 993, dated 6th Apr. 1968.—The President is pleased
to confirm the undermentioned Nursing Officers consequent
on the completion of the probationary period :—

REGULAR ARMY

Permanent Commission

Lt. (Miss) M. P. SARASWATHI AMMA (NS-13933)
•l27th Dec. 1965.

Lt. (Miss) USHA PURI (NS-13977), Lt. (Miss) S K
DHILLON (NS-13978), Lt. (Miss) N. CHOPRA (NS-13979)
Lt. (Miss) C. K. SETH (NS-13980), Lt. (Miss) S. L. PURL
(NS-13981), Lt, (Miss) T. T. GHINNAMMA (NS-13982)
Lt. (Miss) V. V. KUNJANAMMA (NS-13983), Lt (Miss)
SITA DEVI SHARMA (NS-13984), Lt. (Miss) PADMA
DEWAN (NS-13985), Lt. (Miss) G. K. SANDHU (NS-
13986), Lt. (Miss) VIR KAUR (NS-13990), Lt. (Miss)
R, B. DUA (NS-13992), Lt. (Miss) N. SHARMA (NS-
13995) and Lt. (Miss) S. K. THAPER (NS-14001), 21st
Ian. 1966.

Lt. (Miss) J. SUGUNAMMA (NS-14016), 1st Feb. 1966.

Miss B. K. MANKU (NS-14044), 12th Mar. 1966.

G. SEN, Under Secy.

No'. 994,'dated 22nd Apr. 1968.—-The President is pleased
to make the following promotions :—

REGULAR ARMY

Permanent Commission
To be Subs. Maj.-Gens.

Brig. P. R. Kumar (1C 566), 20th Dec. 1967 (with senio-
rity from 2nd June 1965, without offect on pay, pension
and tenure).

Brig. B. N. Das (IC 411), 25th Jan. 1968 (with seniority
from 1st Feb. 1966, without effect on pay, pension and
tenure).

Brie. D, S. Kalha (TC 615), 5th Feb. 1968 (with senio-
rity from 3rd Aufi. 1966, without effect on pay, pension and
tenure).

Brig. C. Sundara Rao (IC 2556), 15th Feb. 1968 (with
seniority from 16th Jan. 1967, without effect on pay, pension
and tenure).

Brig. O. P. Malhotra (IC 478), 28th Feb. 1968 (with
seniority from 9th Nov. 1967, without effect on pay, pension
and tenure).

D. R. KOHLT, Jt. Secy.

No. 995, dated 17th Apr. 1968.—The President is pleased
to make the following promotion :—-

REGULAR ARMY

Permanent Commission
To be Substantive Colonel

Lt.-Coi. M. S. Kaistha (IC 2754), J.A.G.'s Dept. 12th Jan.
1968.

K. C. BOSE, Dy. Secy.

No. 996, dated 16/A Apr, 1968.—The President is pleased
to make the following promotion :—

REGULAR ARMY

(Emergency Commission)

Capt. to be Quasi-Subs. Ma], (on probn.)

R. Karthikeyan, (M-30963) A.M.C. 30th May 1967.

No. 997, dated 16th Apr. 1968.—The President is pleased
to make the following promotion :—

REGULAR ARMY

(Emergency Commission)

Lt. to be Capt. (on probn.)

D. GNANAPRAKASAM, (M-30800), A.M.C, 22nd Nov.
1965 with seniority from J9th Sep. 1964.

(M. of D. Notn. No. 1172, dated 19th Apr. 1966 published
in the Gazette of India, dated 30th Apr. 1966 in so far as
it relates to the above named officer is hereby cancelled).

G. N. RAY (M-30777), A.M.C, 31st Dec. J965.

G. SEN, Under Secy.

No. 998, dated 20//; Apr. 1968.—The President is pleased
to make the followng promotion :-*-

REGULAR ARMY

Infantry

The Jat Regt.

To be Sub. Mai.

Sub. Raghbir Singh JC-1995, 23rd Mar. 1968.
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Infantry

Tlw Madras Rcgt.

To be Sub. Maj.

Sub. K. V. Sadasivaiah JC-1410, 7th Dec. J967.

Infantry

The Rajput Regiment

To be Sub. Ma). (Clerk)

Sub. Clk. Chattur Singh JC-1927, 25lh Mar. 1968.

To be Sub.

Nb. Sub. Krishna Dutt JC-22073, 30th Sep. 1967.

Nb. Sub. Prithvi Raj JC-19966, 1st Oct. 1967.

Infantry,

4th Gorkha Rifles

To be Sub. Mai.

Sub. Siriparsad Gurung JC-2604, 27th Mar. 1968.

Corps of Engineers
Madras Engineer Group

To he Sub. Ma/.

Sab. Madhar Khan JC-881, 1st Jan. 1968.

Sub. Siiryanarayana JC-863. 25th Feb. 1968.

To be Sub. Ma], (Clk.)

Sub. Clk. T. M. Seshadri JC-4904, 3rd Mar. 1968.

Infantry

The Grenadiers
To be Sub.

Nb. Sub. Ami Chand JC-22998 and Nb. Sub. Taj Mohd.
Khan JC-18942, 1st Jan. 1968.

Nb. Sub. Nazir Khan JC-22054, 15th Jan. 1968.

Nb. Sub. Sobaj Khun JC-23003 and Nb Sub Hakim
Khan JC-22065, 6th Feb. 1968.

(Defence Security Corps)
To be Sub.

Nb. Sub. Swuran Lai 37325-JC, 8th Dec. 1967.
Nh. Sub. Baldev Krishun 59009-JC, 22nd Jan. 1968.

O. D. CHOWDHRY, Under Secy.

No. 999, dated Ibth Apr. 1968.—The President is pleased
to make the following promotions :—

REGULAR ARMY

(Army Medical Corps)
To be Subedar Major Nursing Assistant

Subedar Nur. Asst. S. GOV1NDA RA.TU JC-41417 ->nd
Feb. 1968.

G. SEN, Under Secy.

No. 1000, dated IStli Apr. 1968.—The President is pleased
to make the following promotion :—-

REGULAR ARMY

Army Service Corps
Supply,

To be Sub, (Catering)
Nb. Sub. Ram Narain Sinjjh JC-26837, 8th Feb. 1968.

C, V. NARAYANAN, Under Secy.

No. 1001, dated 16th Apr. 1968.—The President is
pleased to permit the undermentioned officers to relinquish
their commission on reversion to civil employment:—

REGULAR ARMY

(Emergency Commission)

Maj. N. C. Chinna, (M-30381), A.U.C., 29th July 1967.

Maj. S. N. Sengupta, (M-30486), A.M.C., 13th Oct.
1967.

Maj. D. S. Gill, (M-30302), A.M.C., 28th Dec. 1967.

Maj. (Mrs.) V. K. Sarma (nee P. Kameswari),
(M-30061), A.M.C., 28th Jan. 1968.

Capt. J. Kumar, M-30625, A.M.C., 15th Sep. 1966.

Capt. G. C. Muojal, (M-30288) (7285), A.M.C., 28th
Jan. 1967.

Capt. R. Dcivauayagam, (M-30477), A.M.C., 13th Oct.
1967.

Capt. D. K. Gupta, (M-30606) (8095), A.M.C., 12th
Jan. 1968.

Capt. K. C. Baruah, (M-30520), A.M.C., 13th Jan. ,
1968. \

No. 1002, dated dth Apr. 1968.—The President is pleased
to permit the undermentioned, officers to resign from Army
Senve. at their own request ;-—

REOULAR ARMY

(Emergency Commission)

Capt. (Mrs.) K. Mathew (nee T. T. Kunhamma),
(M-30651), A.M.C., 1st Jun. 1968.

Capt. M. Chandra, (M-30712), A.M.C., 9th Mar. 1968.

Maj. R. S. Roddy, (M-30261), A.M.C., 27th Apr. 1966,

No. 1003, dated 6th Apr. 1968.—The President is pleased
to terminate the services of the foUowinc Nursing Officer
on grounds oj[ marriage :—

REGULAR ARMY

Military Nursing Service

l.t. (Miss) CJ AUCE MARY NS-13043, 25th June 1967.
G. SEN. Under Secy.

No. 1004, dated li)th Apr. 1968.—The undermentioned
tempy OO Civ. (Stores) retired on superannuation w.e.t
the date indicated against their names :— *

REOULAR ARMY

(AOC)

Shri HC OBEROI, 12lh Jan. 1968 (FN).

Shri BS MATHUR, 2nd Apr. 1968 (FN).

Shri JN NUHAWAN, ljtti Mar. 1968 (FN).

No. 1005, dated 22nd Apr. 1968.—The undermentioned
permt. Ord. Offr. Civ. (Stores) was permitted to retire w.e.f.
the date- indicated against his name :—

REGULAR ARMY

(A.O.C.)
Shri K. S. CHOPRA. 5th Mar. 1968 (FN).

No. 1006, dated Mth Apr. 1968.—After crossing the age
of 55 years the undermentioned officer has been retired^
from service provisionally w.e.t. the date indicated against
his name :

Millutjy Engineer Services
Slvri B. D. NARUI.A Permt. Supdt. (E/M) Gde I and

Offg. -A.E.-E." (E/M), 16th May 1966 (F.N.).
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No, 1007. dated nth Apr. 1968.—On attaining the age
of superannuation the undermentioned officer retired from
service w.e.C. the date indicated afjainst his name :—

Military Engineer Services

Shri B. N. SANGAR Permt. Asstt. Architect Offc Archi-
tect, 12th Feb. 1968 (F.N.).

K. V. RAMANAMURTHT, Under Secy.

No. 1008, dated \6lh Apr. 1968.—Corrigendum —In M.
of D. Notn. No. 437 dated 13th Feb. 1968 published in the
Gazette of India, dated 2nd March 1968, under the heading
REGULAR ARMY sub-heading Permanent Commission
below " to be Lt. (on prob.)"' for Narendar MOHAN,
M.B.B.S., (MR-2045), AMC" read "Narendar TOHAN,
M.B.B.S., (MR-2045), AMC".

G, .SEN, Under Secy.

No. 1009, dated 22nd Apr. 1968.—Corrigendum.—Tn Min.
of Def. Notn. No. 1173 dated 1st April 1967 published in
the Gazette of India dated 22nd April 1967 relating to
2/I.t. DHARNI DHAR PATHAK (EC 58090) ARTY for
the word 'dismissed' read 'removed'.

D. R. MITAL, Under Secy.

No. 1010. dated 15ik Apr. 1968.—Corrigenda.—(i) The
following amendment is made to Min. of Def. Gazette Notn.
No. 2892 dated IOth Oct. 1967 published in the Gazette
of India on 28th Oct. 1967 :—

For 'WDL DHOWN'

Head WASDEV LAI. DHAVVAN1

(it) In Min. of Dof. Notn. No, 670 dated tlth Mar. 68,
published in Gazette of India dated 30th Mar. 68, against
the name, for "Shri Devendra Kumar DINKAR" read
'•Devcndra Kumar DINKER".

N. V. SWAMINATHAN. Under Secy.

(NAVY BRANCH)

Nd. 1011, dated 20/ft April 1968.—The President is
pleased to make the following appointments in the Engi-
neering Branch of the Indian Navy under Regulation 124
of Regs Navy, Part III as modified by Ministry of Defence
letter No, OF/3970/60/NHQ/10828/D(N-I1) dated 23rd
November, 1965, from the dates shown against their names.
Their reckonablc service for promotion will count from the
dates also shown against each,

INDIAN NAVY

{Permt. Cadre)
Engineering Branch

To be Ag. Sub. Lieut. {On probn.)

Date of Reckonable service for
i 1 - appointment promotion to count from

Kunj Bchari MEHTA—9-5-1966 4-7-1966.
Gobind SINGH— 11-6-1966 29-7-1966.

No. 1012, dated I9tli Apr. 1968.—The President is
pleased to permit the undermentioned officers to relinquish
the Short Service Commission w.c.f. 30th Oct. 1967 and to
grant them permanent commissions from that date in their

present rank and seniorities as shown below under Regula-
tion 203. Rc.ns Navy, part III Statutory :—

INDIAN NAVY

(Permanent Commission)
Executive Branch

LI. Surcndra Nath DUBFiY, 30th Sep. 1964.
I.I. A.noop Kumur SHARMA, 13th Oct. 1964.
LI. Rughubir SINGH, 30th Dec. 1964.

Engineering Branch

Lt. Angadi THIPPERUDRIAH, 13th Aug. 1965.
Lt, Rajkaran SINGH, 28th Sep. 1965.

Supply t£ Secretariat Branch

Lt, Rajcshwar Prasad RAI, 15th Mar. 1964.

Lt, Lalil Kumar KHANNA, 15th Nov. 1964.

Lt. Uma Kant BHARDWAJ, 15th Jan. 1966.
Lt, Kaithavalappil Kunjunninair Raghunandanan NAIR,

30th Jan. 1966.

I.t. Hurchand SINGH, 2nd Mar. 1966.
I.t. Pramod Chandera JAGGI, 15th Sep. 1966.

AJIT SINGH, Under Secy.

No. 1013, dated 18th Apr. 1968.—The President is pleased
to permit Shri K. D, Dhasmana, permt. CSO.II, to retire
from service w.c.f. 21st Feb. 1968.

R. D. JAIN, Asstt. CAO

(An* BRANCH)

No. 1014, dated [Oth Apr. 1968.—The President is pleased
to permit the undermentioned Fg. Offr. (on probn.) to
relinquish his Short Service Commission from 7th July 1966
and grant him Permt. CommiSLsion in the rank of Fg. Offr.
w.e.f. the same date under A.F.I. 4/S/50. He is also
granted ante-date as stated against his name under A.F.I.
8/S/63. w.e.f. 7th July, 1966, consequent on grant of ante-
date, the officer's seniority for pay and promotion as Fg.
Offr. will reckon from 3rd Apr. 1965.

INDIAN AIR FORCE

Tech. (Eng.)Branch

V. Muthuswami (7884) with seniority for pay and pro-
motion from 3rd Apr. 1963,

No. 10(5, dated 20 th Apr. 1968.—The President is
pleased to grant provisional Short Service Commission in
the rank of Pilot Officer to the undermentioned under
A.F.T. 5/S/63 :—

INDIAN AIR FORCE

Tech./Sigs. Branch

1'adm'anabhan RADHASWAMY 10723. 20th June 1966.
Sudbir Ramchandra NENE 10696, 18th July 1966.
Kolachala SRINIVAS 10692, 21st July 1966.
Ashok Kumar MISHRA 10724, 25th July 1966.
Jai Prakash SHARMA 10725, 25th July 1966.
ThiruvengadaiTi RAMANUJAM 10695, 26th July 1966.
Ramakrishna SOMNATH 10780, 26th Sep. 1966.
Frank WINSTON JESUDAS 10769. 30th Nov. 1966.
Biswaranjan MITRA 10772, 2nd Dec. 1966.
Surjit Krishan SHARMA 10829, 26th Dec. 1966.
Puma. Uurpa BAHADUR 10832, 31st Jan. 1967.
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No. 1016, dated Wh Apr. 1968.—The President is
pleased to grant Short Service Commission (on probn.) to
the undermentioned under A.F.I. 4/S/50 as amended, and
A.F.T. 8/S/63 :—

INDLVN Am FORCE

Tech./Sigs. Branch
(To be Pilot Officers)

Krishna Kumar BHOTRA (10698), Satyendra Pal SINGH
(1069.9), Perumulavil Sckli'aramcnon MQHAN DAS
(10700), Budha Dev VERMA (10207), Jawahar Labh-
shaiiker MEHTA (10703), Hariharapuram Rangachar PAR-
THASARATHY (J0705), Rajaiyengar RAMA PRASAN
(10706), Gulshan Lai BEHL (10707), Krishan Kumar
JONEJA (10708), tirij Mohan KAUSHIK (10710), Balbir
Singh KOHU (10711), Hukam Singh VERMA (10712),
Chandra Mohan GANDHI (10713), Ambadas Balkrishna
KANT (10714), Rashavan Madhavan NAIR (10715) and
Dhunesh Kumar DIX1T (107)6), 3rd Oct. 1966.

Surendra Kumar CHOWDHRY (10717) and Arvind
Kumar DHAWAN (10718), 4th Oct. 1966.

Dilin Vasudcv GUPTE (10719), Rhytvik M1TRA
(10720) and Gulzar Singh BAGGA (10721), 10th Oct.

No. 1016-A, dated Uth Apr. 1968.—The President is
pleased to grant Short Service Commission (on probation)
to the undermentioned under A.F.I. 19/63 as amended,
read in conjunction with A.F.Is. 4/S/50 and 8/S/63 :—

INDIAN AIR FORCE

Tech./Sigs. Brunch
{Ex-Airmen Fit. Cdts. to be Pilot Officers)

(214223) Cpl. Gcmalan VENKATRAMAN (10675),
(400787) Cpl. H'arjit Singh AHLUWALIA (10676),
(210762) Sgt. Govindaraiapuram Varadarajan EKAMBA-
RAM (10677), (400296) Cpl. Prem Parkash PURI (10678)
and (215302) Cpl. Peri SUBRAHMANYAM (10679), 30tli
Oct. 1966.

No. 1017, dated 4th Jan. 1968,—The President is pleased
to grant re-employment to the undermentioned officer in
the sub. rank of Sqn. Ldr. for the period indicated against
his name under the provisions of A.F.I. 28/62 and Govern-
ment of India, Mia. of Def. letters No. Air HQ/21914/32/
PO2/8623/D(A-llI), dated 2nd Sep. 1965 and Air HO/
21914/3l/PO2/6404/D(A-III), dated 23rd July, 1966.

INDIAN AIR FORCI;

A&SD

Sqn. Ldr. H. K. Mukherjee 3030, 14tli Sep. 1965 to 13th
Sep. 1967, with seniority from 31st Dec. 1944.

No. 1018, dated 4th Jan. 1968.—The President is pleased
U> grant re-employmcnt to the undermentioned officer in the
subs, rank of Sqn. Ldr, for the period indicated against his
name under the provisions of A.F.I. 28/62 and Govern-
ment of India, Min. of Def. letter No. Air HQ/21914/32/
PO2/11221/D(A-III), dated 21st Dec. 1964.

INDIAN ATR FORCF,

A&SD

Sqn. Ldr. V. G. Bhide (2315), 12th Mar. 1965 to Uth
Mar. 1967. with seniority from 11th Apr, 1943.

No. 1019, dated 4th Jan. 1968.—The President is pleased
to grant re-employment lo the undermentioned officer in the
subs, rank of Sqn. Ldr. for the period indicated against his
name under the provisions of A.F.I. 28/62 and Government
of India, Min. of Def. letters No. Air HQ/219J5/2/PO2/
i2544/D(Air-HI). dated 24th Dec. 1965 and Air HO/
21914/3l/PO2/7936/D(A-iri), dated 3rd Sep. 1966.

INDIAN AIR FORCE

Eqpt.

Sqn Ldr, M. C Oberoi (3253), 23rd Dec. 1965 to 22nd
Dec. 1967, with seniority from 10th Apr. 1946.

No. 1020, da'ted 4th Jan. 1968.—The President is pleased
to grant re-cmploymcnt to the undermentioned officer in tho
subs, rank of Sqn. Ldr. for the period indicated against his
name, under the provisions of A.F.I. 28/62 and Govern-
ment of India, Min, of Del', letters No Air HQ/21914/31/
PO2/4390/D(A-lII), dated 25th May 1966 and Air HQ/
21914/3l/PO2/2767/D(A-III), dated 6th Apr. 1967.

INDUN AIR FORCE

Accts.

Sqn. Ldr. S. K. YAUAV (2243), 10th June 1966 to 9th
.HUM 1968, with seniority from 14th Mar. 1943,

D. S. IYER, Under Secy.

No. 1021, dated 20//;. Apr. 1968.—Tile President is
pleased to place the services of the undermentioned officers
at the disposal of Min. of Food and Agriculture.

INDIAN AIR FORCK

* G.D. (P) Branch

Sqn. Ldr. N. Bose 4223 GD(P), 21st Oct. 1967.
Sqn. Ldr. R. C. Mariano 4353 GD(P), 21st Nov. 1967.
Sqn. Ldr. M, A. Gumey 4900 GD(P), 21st Oct. 1967.

RANBIR CHANDRA, Under Secy.

No, 1022, dated 16th Apr. 1968.—The President is
pleased to confirm Ihe undermentioned Pit. Offr. who was
granted Permanent Commission (on probation), w.e.f, 7th
Oct. 1965. He is also promoted to the subs, rank of Fg.
Offr, w.e.f. the dale stated against his name :—

INDIAN AIR FORCE

Accts. Brdnch

P. U. Bhat (9678), 7th Oct. 1967.

No. 1023, dated ilth Apr.: 1968.—The President is
pleased to confirm the undermentioned Air Force officers
who were granted Permanent Commission (on probation) :

INDIAN AIR FORCE

Edn. Branch

P/O R. P. Monteiro 10296, 26th Mar. 1966.
1VO V, B. Subramnnian? 10292, 7th Apr. 1966.

N<K 1024. dated 11th Apr. 1968.—The President is
pleased to confirm the undermentioned Pilot Officers who
were granted Permanent Commission (on probation),
w.e.f, 29th Oct. 1966. They are also promoted to the subs,
rank of Flying Officer w.e.f. the date stated against their
names :•—

INDIAN AIR FORCE

G.D. (_P) Branch .

S. K Singh (10421); V. K. Awasthi (10422); J. K. Singh
(10423); M. S, Sohoni (10424); H. S, Chowhan (10425);
C P Naidu (10426); K. C. Chadha (10427); R. C Sharma
(10428); Sarabjit Singh (10429); S. C. Narula
(10430); A. K. Issar (10431); V. G. Kumar (10432);
S A. Kopikar (10433); S. S. Grewal (10434); P, K. Banga
(10435); V. K. Edwin (10436); A, S. Oberai (10438);
R. S Sandhu (10439); A, Bhaynani (10440); L. R. Sprin-
t'ctt (10441); M. L. Sadarangani (10442); A. S. Guruna-
dhan (10443); K. Sundararajan (10444); V. P. S. Sindhu
(10445); J V D'Silvu (10447); B. IX Madhok (10448):
H. C Jain (10449); M. A. Wilson (10450); J. Nagaraj
(10451): G. S. Madan (10452); Freddy Kujur (10453);
Thomas Mathew (10454); S, Puttanna (10455); P. V. Apte
(10456); R. A. Rodrigues (10457); R, C. Shrivastava
(10458); K. Vaidyanathan (10459); A. S. Grewal (10460);
N. L, Vcrma (10461); V. Natarajan (10462); P. K. Datta
(10463); R, D. Limaye (10464); A. S. Dandekar (10465);
Pritam Ganguly (10466): V, K. Gupta (10467); S. Muthu-
kumaraswamy (10468); J. R. McKerrow (10469); S. C. B.
Gohain (10470); N. M. Rao (10471); Jagdish Chander
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(10472); V. Dhaniiikodi (10473); P. K. Tayal (10474);
K. K. N. R. Ithape (10475); N. S. Mistry (10476); Bala-
chand (10477); Manohar Sharma (10478); A, K.iushal
(104S0); A. C. Chawla (10481); K. C. Tremcnheere
(10482); S. M Pud (10483); R. Sriiiivas (10484); S. K.
Gupta (10485); K. N. Unnikrishnan (10486); V. S, Rand-
hawa (10487); A. S. Bhardwaj (10489); J. G. T.albminglinu
(10490); A. Koshi (10491); A. A. Rajshirke (10492); O. P.
Vashist (10493); R. S. Malhari (10495); H. S. Chonker
(10496); A. K. Sharma (10497); P. P. S. Manak (10498);
S. Balasubramanian (10499); H. S. Sidhu (10500); S. B.
Nadkarni (10501); S. M. Sharma (J0502); Jaquin D'Souza
(10503); V. S, Chati (10504); P. D. S. Ahluwalia (10505);
M. S. Sandhu (10506); R. Voiki.indanalhan (10507); K. P.
Srikanth (10508); R. Ramachandran (10509); D. D. Fialho
(10510); E. P. Gaikawad (10511); A. Jivanth Rao (10512);
O. R. K, Murlhy (1051.3); G. S. Bajwa (10514); C. N.
Shukla (10515); D. Lazarus (10516); Arvind Chopra
(10517); B. S. Marwa (10518); A. V. Wagmarc (10519); I.
K. Bali. (10520); Sudesh Pal (10521); G. P. Joshi (10522);
D. K. Sandhir (10523): J. K. Kaushik (10524); S. Y. Savur
(10525); M. D. Khanna (10526); S. K. Midha (10527);
Rajeshwar Prasad (10528); D. N. O. Prakash Rao (10529);
J. Sharma (10530); S. S, Ahluwalia (10531); A. V. Kumar
(10532); Khaire Giirung (10533); G. Kapoor (10534); V.
N. James (10535); S. C. Sahni (10536); S. P. K. J. Nair
(10537); M. G. Varkhedkar (10538); S. K Soares (10539);
R. S. Powar (10540); A. S. Patwardhan (10541); N. C.
Trigunayat (10542); S. V. Lagad (10543); S. K. Chopra
(10544); K. B. Shahi (10545); Deshpal Singh (10546); K.
A. Puri (10548); D. K. Bhaltachurya (10549); A. H. Patil
(10550); R. M. Kapoor (10551); C. R. Kodical (10552);
P. C. Sidharath (10553); N. K. Bhuleshkar (10554); S. S.
Tiwana (10555); M. K. Bhatia (10556); R. Dunne (10557);
R, K. Vyas (10558); S. T. PnwHr (10559); A. D. Singh
(10560); C. M. Rao (10561); Y. P. Kapur (10562); P. K.
Pawar (10563); S. K. Sharma (10564); S. M. Bellary
(10565); D. S. Mangat (10566); V. Soni (10567); K. P.
Madhavan Nair (10568); N. J. S, Butalia (10569); A. G.
Bendre (10570); Brindra Dugaal (10571); Amarbir SinEh
(10573); N. T. Lobo (10574); K. P. Murali Dharan (10575);
K. L. Malkani (10576); M. B. Billimoria (10577); O. P. Pais
(10578); K .K. Vohra (10580); D. V. Pepper (10581); S.

C. Chatterjec (10582); G. S. Sohal (10583); V. Hoon
(10584); D. V, Scemar (10585); George Judah (10586); S.
K. Goyal (10587); Ranbir Singh (10588); D. F. Nanavati
(10589); Vikram Diesh (10591); W, E. Evans (10592); T.
R. Singh (10593); S. S. Patil (10594); Ramesh Kaul (10595)'
K. K. Som (10596); K. Sundarajan (10597); P. S. Kehr
(I059S); D. Mukherjee (10599); H. K, S. Bakshi (10600);
R. P. Singh (10601); M. M. Verma (10602); M .K. Naidu
(10603); B. C. Karumbaya (10604); A. S. Panda (10605);
D. K. G. Roy (10606); P. K. Pathak (10607); G. S. Rocidey
(10608); G. S. Singh (10609); D. K. Mathur (1061O) and
T. Cnowfin (10611); 29th Oct. 1967.

G.D. (N) Brunch

Sudarshan Dasgupla (10612); B. C. Gandhi (10613); K 1,
Das (10614/; P. S, Sibia (10615); P. V. Ramana (10616)-
P. N. Badlc (10617); S. K. Palkar (10618); M. N F Samuel
(10619); H. Singh (10620); R. N. Sharma (10621); Ramin-
dci- Singh (10622); V. K. Rattan (10624); K J Sawant
(10626); D. K. Rawat (10627); H. R. Rana (10628)- H K
Khan (10629); D. Chaudhuri (10630); M M. Matiiew
(10631); Pramod Singh (10632); R. D. Ahluwalia (10633)•
S. S. Vadava (10634); J. B. Ghosh (10635); S. P. S Choud'
hary (10636); P, K, Sharma (10637); K. K. Znlpuri (10638V
A. K. Bansal (10639); K. S. Sandhu (10640); K, Shankar
(10641); C. K. Roy (10642); Subir Sen (10643) ' T K
I.ahiri (10644); ,1. S. Hccr (10645): B. R. Bapii (10646)- V
P. Paiamsamy (10647); S. S. Sihra (10648); G Srinivaian
(10649); N. L. Arara (10650); C. Kirpaiani (10651)- C S
R. Tolety (10652); B. K. S. Chmihan (10653)' K K ' H

s s ^ i i r s 196^suri OOG55) and"p-K/Ghosh

D. S. IYER, Under Secy.

Ni>. 1025, dated Wh Apr. 1968.—The President is pleased
A- p^?? l lOlc t h c undermentioned officer to the acting rank of

INDIAN ATR FORCE

G.D. (i>) Branch

Gp. Capt. T. N. Ghadick Vr.C. (2354), 4th Jan! 1968.

A'.J. 1026, dated 20th Apr. 1968.—The President is pleased
to piomoie the undermentioned Sqn. I,dr. to thc subs, rank
of Wg.C'dr. : —

JNDTAN Am FORCE

G.D. (P) Blanch

D. \V, Chauhan (4031), 1st Oct. 1967.
M. M. Arora (3864), K, Bhargava (3939), B. Singh

(3948), C, K.. S. Rajc (4038) and T. M. Chopra (4089), 1st
Oct. 1967.

G.D. (A<) Branch

M. M. Dutt (4010), 1st Oct. 1967.

S. R. GURUSWAMY, Dy. Secy,

A'o. 1027, dated 23rd Apr. 1968,—The President is pleased
to promote the undermentioned Fg.Offrs, to the subs, rank
of Flt.Lt, : —

INDIAN AIR FORCE

Tech. {Elect.) Branch

K. A. Wahab (6911); 12th Sep. 1967.

Tech. (Sigx.) Branch

Kulwant Singh (6264); 12th Sep. 1967.

Tech. (Eng.) Branch

H. V. Singh (6802); 9th Nov. 1967.

K, C. Gangopadhya (7830); A. B. Singh (6799); V. S.
Malhotra (6854); D. S. Madan (7833); N. Nath (7835);
G. P. Singh (6810); S. S. Gupta (6805); H. S. Gohlwar
(7i>38); Jaudev Singh (7841); M, Madhavan (7842); P. K.
KrWinan (682O)>; S. Roy (6806); KabaliSingh (7844);
Mangta Siiv.,h (7845); M, V. Narasimha Rao (6816); K. K.
Vasantha Kumaran (6804); A. Y. Barve (6814); C. L.
Sharma (6808); L. N. Narayanan (6819); H. S. Boparai
(6S07); P. Arulanandam (6812); R. P. Pawah (6811); R.
Kondaiah (6813); R. P, Jain (6818); B. N, Sawhney (6803);
M. M. S. Ahluwalia (6809); K. Badri Narayanan (6826);
G. C. Saxcna (6825); K. P. Mathulla (7848); J. V. Krishna-
murthy (6822); J. P. Baduni (6853); Amrit Lai (6801); O.
P. Diiingra (6815); A, P. Mammen (6800) and M. K.
Kulkarni (6823); 9th Nov. 1967.

Tech. {Elect.) Branch

S. K. Nangia (6830); V. Premkumar (6827); J. C Banerjee
(7836); K. R. Krishnamurthy (6829); J, C, K. Nair (7839);
V. P. S. Kushwaha (6855); K. Thomas (7846); G S, Pannu
(6B28); G. Bhim Shankar (6831) and P. L. Joseph (6856):
9th Nov. 1967.

Tech. (Sigs.) Branch

R, S. Tiwana (7831); B. N, Bhattacharyya (7834); M.
Mohan (6838); E. M. Ramchandran (7837) ;V. S Sharma
(6849); A. S. Thandi (6840); D. S, Kulkami (7840); V.
Uiandrasekharan (6850); M. P. Subramanian (6837); D.
Dandapani (7847); P. K. Mukerji (6836); M. Dange (6834);
Gurmail Singh (6857); C. S. Bhatt (6832); K. A. Vijj (6848)
and C. N. Subramanian (6842); 9th Nov. 1967.

G. M. Apte (6415); R. S. Jaswal (6841) and R, N Sharma
(6843); 1st Dec. 1967.

No. 1028, dated 22nd Apr. 1968.—Thc President is pleased
lo promote the undermentioned PIt.Offr, to the subs, rank of
F.K.Offr. : —

TNDIAN AIR FORCE

G.D. (P) Branch
A. K. Sinjihal 11241; 26lh Nov. 1963,
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Met. Branch

K. Rajagopalan (9897); V, P. Singh (9898); G, N. Viswes-
waradhya (9899); 15th Sep, 1967.

No. 1029, dated 23rd Apr. 1968.—The President is pleased
to grant antc-dute to the undermentioned Pilot Officers as
mentioned against llieir names under A.F.I 19/63, :is
amended • —

INDTAN Am FORCE

Tech. (Eng.) Branch

Makhan Singh (10305) and Sheik Ismail (10306), with
seniority for pay and promotion from 19th Mar. 1964,

D. S. IYER, Under Secy.

No. 1030, dated 16th Apr. 1968.—The President is pleased
to permit the undermentioned A.M.C./E.C. officers to re-
linquish their commission on reversion to civil employment :—

INDIAN AIR FORCE

Medical Branch

Fit I.t. G. C. MUNJAL, (M-30288) (7285); EC
28(h Jan. 1967.

Fit. I.t. D. K. GUPTA. (M-30606) (8095); F.C. . . . 12th
Jan. 1968.

G. SEN. Under Secy.

Nn. 1031, dated list Mar, 1968.—The President is pleased
to permit the undermentioned ofllcers to retire from the
Indian Air Force and to transfer them to Regular Air Force
Reserve for the periods indicated against their names r—

IND'MN AIR FORCE

G.D. (P) Branch

Sqn. I.dr. K. C. Mukherjee (A/W/C) (3334). 4th Sep.
1967 to 3rd Sep. 1972.

Wg. Cdr. J. M. Fenn (3012), 18th Sep. 1967 to 17th Sep.
1972.

Sqn. Ldr, C. V. Joseph (3397), 24th Sep, 1967 to 23rd
Sep. 1972.

Tech./Eng. Branch

Wg. Cdr, P. I). Menon (A/G/C) (3537), 9th Sep. 1967 to
8tli Sep. 1972.

Wg. Cdr, H. C. Rai (A/G/C) (2589), 1st Doc, 1967 to
30lh Nov. 1972.

Sqn. Ldr, Bhagwan Singh (5129), I5th Nov. 1967 to 14th
Nov. 1972.

Tech./Sigs. Branch

Wg. Cdr. S, Rangaswami (3454), 24th Oct. 1967 to 23rd
Oct. 1972.

Tech.tArmt. Branch

Wg. Cdr. S, J. Gomes (A/G/C) (3448), 10th Nov. 1967
to 9th Nov. 1972,

A. & S.D. Branch

Sqn. Ldr, B, M. Kothari (3288), 11th Nov. 1967 to 10th
Nov. 1972.

Wg. Cdr. Rawel Singh (1905), 1st Nov. 1967 to 31st. Oct.
1972,

Wg. Cdr. M. Pooncn (A/G/C) (1686), 2nd Oct. 1967 to
I si Oct. 1972,

We. Cdr, S. P. S. Merita (1854), 5th Jan. 1968 to 4th
Jan, 1973.

Equipment Branch

W«. Cdr. P. T. Sinfm (2563), 13th Ian 1968 to 12th
Ian 1573

Accounts Branch

Wg. Cdr. B. M. Umbcrkomati (2662), 9th Jan, 1968 to
8th Jan, 1973.

WR. Cdr. S. N. Pnisad (2921), 3rd Jan. 1968 to 2nd Jan.
1973,

Education Branch

Wg. Cdr. H. D'Souzft (2572) , 15th Oct. 1967 to 14th Oct.
1.972.

Wg. Cdr, T. T, Karamchandani (2873), 6th Dec. 1967 to
5th Dec. 1972.

R. K. SINGH, Under Secy.

No. 1032, dated 2Qth Apr. 1968.—The President is pleased
to dismiss the undermentioned officer from service under the
Air Force Act 1950, Section 18:—

INDIAN AIR FORCE

G.D. (P) Branch

Fit. Lt. A, S. Gill (6147), 12th Jan. 1968.

No. 1033, dated 20th Apr. 1968,—The President Is pleased
to release the undermentioned officer from service on grounds
of ill health ;—

INDIAN AIR FORCE

Eqpt. Branch

Pit. Offr. T. N, Vonkataraman (9657), 18th Nov. 1967,

No, 1034, dated 20th Apr. 1968.—The President is pleased
to transfer the undermentioned officers to the Regular Air
Force Reserve on their voluntary retirement from the Regular
Air Force :—

INDIAN AIR FORCE

Tech./Elect. Branch

Wg. Cdr, (Actg, Gp. Capt.) D. J. Lawyer (2495), from
2nd Feb. 1968 to 1st Feb. 1973.

(?D. (P) Branch

Wit Cdr V P Hegde (3080). from 1st Mar. 1968 to
28(h Feb. 1973.

Sqn, Ldr M, K. Ashla (4107), from 8th Apr. 1967 to 7th
Apr. 1972.

No. 1035, dated 20th Apr. 1968.—The President is pleased
to transfer the undermentioned officer from G.D,(P) to
A.&S.D. Branch w.c.f. the date indicated against his name
in the subs, rank of Fg, Offr. with full seniority in that rank
vide Min. of Dcf. letter No. Air HQ/21901/9019/PO2/
19t4/D(A-IIl), dated 2nd Mar. 1968, :—

INDIAN AIR FORCE

Fg. Offr. C. N. Pantvaldya (9019), 10th Apr, 1967.
D. S. TYER, Under Secy.
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